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by banks and financial institutions 
to elitrepreneurs belonging to 
SC/ST are as follows : 

(I) Preference in lending under 
Priority Sector. . "". 

~  Special bankable schemes. in 
District/Block Credit Plans. 

(3) Preference in Integrated Rural 
Development Programme and 
Training of Rural Youth for self-
employment programme. At least 
30% of the beneficiaries should be 
from Se/ST. 

{4) Such entrepreneurs as are 
eligible under the D.R.I. Scheme 
can obtain loans upto Rs. 6,500 
at 4% rate of interest. 400/0 of the 
credit under the scheme is earmarked 
Cor persons belonging to SC/ST. 

(5) In the case of I.D.B.I. Refi-
nance Scheme, promotelS' contri-
bution might be reduced to 5 ~ ~ of the 
project cost. 

(6) For composite terIn loans 
upto Rs. 25,000 a concessional 
rate of interest of 10' 25%, is charge-
able even if the unit is not located in 
backward areas. 

In addition, the Small Industry 
Development Organisation has 
formulated, a special compone'nt 
plan lor Scheduled Castes/Scheduled 
Tribes under which following 
facilities are being provided to SCI 
. ST entrepreneurs. 

(i) Training Courses exclusively 
for SC/ST candidates in vario us 
EntrC"preneurial Development Pro-
gramme. 

(ii) Reservation of .seats for 
candidates belonging to SC/ST 
communities in all the training 
courses conducted by SIoo. 

(iii) Subaid:sed assistance to 
small entrepreneurs belonging to 
SC/ST for availing services &om 
private consultants. 

(iv) Reacrvation in Interest sub-
. sidy Scheme.' '. . .. _ 

(v) Concessi6nal rates for SC/ST, 
entrepreneurs in . Providing consul-
tancy services and testing facilities. 

(vi) Special publicity for SC/ST· 
Groups. . 

(vii) Organisational support in 
tribal and backward areas. 

(b) and (c). The above facilities 
are available to all SC/ST entre-
preneurs desirous of setting up small 
scale units in any State or Union 
Territory of the' country including 
Orissa. 

Development or Tourism alo,. 
Pcmg Dam Lake, Himachal 

Pradesh 

2540. PROF.NARAIN CHAND 
PARASHAR: Will the Minister of 
TOURISM AND CIVIL AVIA-
TION be plaased to state. 

(a) whether I.T.D.C. have taken 
any steps to develop tourism along 
Pong Dam lake in Kangra district 
of Himachal Pradesh; and 

(b) if so, the nature of the steps 
taken and the amount earmarked 
for the purpose ? 

THE MINISTER OF TOURISM 
AND CIVIL AVIATION ·(SHRI 
A. P. SHARMA) : (a) No. Sir . 

(b) Does not arise.· 

Supply ofwheel sets by dargapar 
steel put to Railways . 

2541. PROF.· MADHU 
DANDAVATE: Will the Minister 
of STEEL AND MINES be pleased 
to state : 

(a) what was the toa! number of 
wheel sets promised by the Durgapur· 
Steel Plant to the railways to be 
used for wagona during the year. 

IgBo ; aoo.: _, ... , . 



. f(b) what. is the . actual SupPly 
made to the Railways l' . 

, 

THE MINISTER OF COM-
MERCE AND STEEL AND MINES 
. {SHRI PRANAB MUKHERJEE) : 
(a) and (b). . Nonnally the produc-
tion plan and delivery comitments. 

Particulars 

Assembled Sets • 

Loose Wheels 

Loose Axles 

Total Eluivalent sets @ 

210 

pertain to a financial year (April.. . 
March). However, based on the 
commitments made by DurgaFUt 
Steel Plant for the 4th Quarters of 
1979-800aonary-March) and 
the three Quaters of 1~80 8  (April-
December), the delivery commit-
ments and actuals for 1980 (Calendar 
year) are as under : 

Commitment 

9,817 

2,550 

(In NUlubers) 

Supply 

11,401 (Plus 178 Nos: 
10-T sets un-
planned) 

6,461 

1,087 

@"Eluiv.llent set-:\,sembled set+ 1/3 ~se Wheels + Loose axles) 

Loa.s aivanced by GoveralDent 
FiBauclag InStitutiODS to Mohan 

OrtmaDD 

2542. SHRI PIUS TIRKEY : 
Will the Minister of FINANCE be 
pleased to state: .  . 

(a) what are the loanc; advanced 
by Government financing institu-

, tiOD to Mohan Ortmann ; 

(b) what is the repayment sche-
dule ; 

(c) what was the' projected profits 
and what are the actual profits and 
the reasons for the shortfall and the 
action proposed·.to safeguard the 
institutions advances ; and 

(d) are institutions advanCC$-.·-
sufficiently secw"ed, if so, in what 
a manner? 

THE DEPUTY MINISTER IN 
THE MINISTRY OF FINANCE 
(SHRr MAGANBHAI BAROT) : 
(a) and (b). The Industrial De-
velopment Bank of India, the Indus-
trial Finance Corporation of India, 
the Industrial Credit and Investment 
Corporation of India and the Life 
Insurance Corporaion of India have 
advanced loans of Rs. 127.36 lakhs 
and a Foreign Currency loan of 
DM 11.46 lakhs to Mohan Ortmann 
& Herbst Ltd. The loads are re-
payable in 14 half-yearly instal-
ments commencing from Novem-
e ~ce e  Ig81 and endil'g 
in May/June, Jg8is. 

(c) & (d). The projected and 
actual profits of Mohan Ortmann & 
Herbst are as under : 

For the year ended gIlt March 

19'17 1978 1979 IgSo 
""'\,----.;... ... ~~ ~ ~
Projected • 

ActuaJ .. 0 

". '. -li·ga 

-0003 

+65-61 

-44,60 

+40-94- +59·51 

+°,38 --+3·39 

. ...-....... ~ .... ~




